














c. A continuous retaining wall of 01 km length is proposed to avoid

infringement with lake area. 

d. Proposed Right of Way (PROW) stone pillars are installed along the

approved alignment as per the lands notified under the provisions of NH 

Act, 1956. As per the approved alignment, the project passed along 

existing Odaiyur Lake from Km.38+400 for a length of 01 km. 

'Accordingly, Hon'ble Tribunal disposed the Application on 24.07.2023. 

7. I submit that construction of bridge is under CRZ IVB Zone i.e.,

intertidal Zone necessary for local arrangements like construction of 

Cofferdam is very much essential to avoid flowing of water into foundation 

area during hightide conditions, which is universal methodology being 

adopted during construction of bridges across water bodies throughout 

the globe. 

8. I submit that this Respondent has not breached the undertaking

given to this Hon'ble Court and also affirm that the Respondent is strictly 

abiding by the orders of this Hon'ble Court. 

9. I further submit that the cofferdam is proposed in two stages for

Half width of Odaiyur lake instead of entire width at single stage to ensure 

free flow of natural tidal water. The Earthen Material being used for 

construction of cofferdam will be removed within one month after 

completion of Major Bridge construction as specified by CRZ, MoEF & CC 
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